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Veterans Forum For Transparency in Public Life

...Applicant

VERSUS

Bihar State Housing Board & Ors.
...Respondents

Short Affidavit on behalf of Respondent no. .... i.e. District Magistrate,
Saran, Bihar

I, Aman Samir son of Sri Ram Balak Das , aged about 37 years,

working for gain at District Magistrate, Saran, Chapra do hereby

solemnly affirm and say as follows:-

1. I am the District Magistrate Saran, Bihar being respondent no. ...

herein, | am acquainted with the facts anq circumstances of the
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2. 1 affirm this affidavit in terms of the solemn orders dated

RaSres

case and I am competent to afﬁrm this affidavit on behalf o

respondent herein.

18.11.2024 passed by the Hon’ble Justice B. Amit Sthalekar and
Hon’ble Justice (Dr.) A. Senthil Vel EM, National Green Tribunal,
Eastern Zone Bench, Kolkata. Thét on 18.11.2024 this Hon'ble was
pleased to direct the District Magistrate, Saran inter alia to file

counter affidavit regarding status of work. and to file reply against

allegation of water logging in the area concerned.

. That to meet all the query made by the Hon’ble NGT the District

Magistrate, Saran call for an up. to date report from the Project
Director, BUIDCO, Saran regarding ATR / progress of work who
vide letter no.-826 dated 20.12.2024 communicated and informed
that work under scheme of Namami Gange has been completed and

its maintenance work is going on. He further reported that in area
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of Prabhunath Nagar 2.2 km Sewerage network on line puvfh%;@_—/

Station and an Intermediate Pumping Station (IPS-C) is weLking

properly..

Photo copy of the letter no.- 826

dated 20.12.2024 is being annexed

<« »
and marked as Annexure- “A

- That apart from this it is relevant to mention here that an up to

date report was also called for up to date report from Chief
Executive Officer, District Board,Saran regarding said water
logging and Box drain. Accordingly after spot ?erification the
Assistant Engineer, District Board, Saran vide letter no.- 172 dated
30.12.2024 specifically reported with Photographs that at persent

there is no water logging in RCC Box Drain and area of Prabhunath
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: urthe P
" Teported that 75 % of work of RCC Box'd

been co
Mmplet -
Pleted ang the rest work is in progress.

Photo copy of letter no.- 172 dated

30.12.2024 is being annexed and

|

marked as Annexure- B series

- That from the above noted facts and report/s of the Assistant
Engineer, District Board, Saran and report submitted by the

Project Director, BUIDCO, Saran it comes out that nothing is
pending at the level of the answering respondent .
6. It is therefore respectfully prayed that this Hon’ble Tribunal may

graciously be pleased to grant time to submit further status report
and pass order or orders as deem fit and proper in the interest of

justice.

7. The statements made in Paragraph no. 1 to 2 in the foregoing




thereof ln
cludin
g the
Prayer portion are my respectful submissions \

before this Honp), Triby \
nal,

Identified by me &

repared in m i ?( e
prep 1y office. | - e E&\\\\ﬁ

Advocate

VERIFICATION

Verified by the Deponent'named on this the ™ day of January, 2025
and I do hereby verify that all the facts mentioned in the affidavit are true

to my Knowledge and no part thereof is false and nothing material has

been concealed there from.
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